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(For judgnent)
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
CRI' M NAL APPEAL NCS. 622-624 OF 2003

Ani| Sharma and Os. Appel I ant (s)

VERSUS

State of Jharkhand Respondent (s)
Wth Crimnal Appeal No.798 of 2003

(HEARD BY HON BLE DORAI SWAMY RAJU AND ARI JI T PASAYAT, JJ.)
Date : 30/04/2004 This Petition was called on for pronouncenent
t oday.
CORAM :
HON BLE MR JUSTI CE DORAI SWAMY RAJU
HON BLE MR JUSTI CE ARI JI T PASAYAT
For Appellant (s) M. P.D. Sharnm, Adv.
M. R K Mheshwari, Adv.
For Respondent (s) M. Ashok WMat hur, Adv.
M. Vishwajit Singh, Adv,

The Court made the follow ng
JUDGMENT

Hon' ble M. Justice Arijit Pasayat pronounced the judgnent of the Court.

nmissed in terms of the signed judgnment. REPORTABLE.

(Neena Vernma) (Vijay Aggarwal)
Court Master Court Master

Si gned Reportabl e judgnent is placed on the file.

of judgnent

The appeals are dis



